
 131  U.S.  decision  to  supply
 arms  to  Pakistan  (C.A.)

 [श्री  असल  ब्रिहारी  बाजपेयी]
 क्षेत्र  लिखित  विरोध  पत्र  का  एक  अलग  ही
 महत्व  होता  है।

 डा०  किसिंगर  यहां  शाए  |  वह  सलाहकार
 हैं।  उनका  काम  सलाह  देना  हैं  7  गलत  सलाहें
 भी  बह  दे  सकते  हैं।  वह  सलाह  वहां  देंगे  भौर
 तथ्यों  का  यहां  पता  लगायेंगे  ।  मै  जानना  चाहता

 हूं  कि  क्या  हमने  उनको  इस  बात  के  लिए  श्राम॑-
 त्रित  किया  कि  वह  थोड़े  से  रिफ्यूजी  कैम्प  जा
 कर  देखे  ।  मगर  ऐसा  किया  जाता  तो  उनको
 तथ्य  मिल  जाते।  उनको  लोगों  के  चेहरों  पर
 भय  शौर  घातक  की  जो  कहानियां  लिखी  हैं  वे
 पढ़ने  को  मिल  जाती  कौर  विदेश  मन्त्री  को  उन
 को  समझाने  की  जरूरत  नही  थी।  झगर
 हम  ने  उनको  किसी  एक  रिफ्यूजी  कैम्प  चलने  के

 लिए  प्रेरित  नहीं  किया  तो  क्‍यों  नहीं  किया  ?

 अमरीका  हमें  विस्थापितों  के  लिए  सहायता
 दे  रहा  है  कौर  पाकिस्तान  को  हथियार  दे  रहा
 है।  एक  ही  अ्रमरीका  के  दो  रूप  ये  हैं  मैं
 जानना  चाहता  हूं  कि  अमरीका  के  रवैये  के
 विरुद्ध  अपना  रोष  प्रकट  करने  के  लिए  विदेश
 मन्त्री  ने  कोई  कदम  उठाया  है  ?  विदेश  मन्त्री
 के  भाग मन  पर  जो  खुशी  जाहिर  की  गई  थी
 वह  गम  में  बदल  गई  है  और  गम  जो  है  वह
 शझा  गुस्से  का  रूप  ले  रहा  है।  यह  गुस्सा  इस
 सारे  सदन  में  ही  नहीं  बल्कि  देश  के  सभी  भागों
 में  व्यय  किया  जा  रहा  है।  इस  गुस्से  को  एक
 ठोस  भ्राचरण  का  रूप  देने  के  लिए  क्‍या  विदेश
 मन्त्री  यह  घोषणा  करने  के  लिए  तैयार  हैं  कि
 अगर  भ्रमरी का  पाकिस्तान  को  हथियार  देन।  बंद

 नही  करेगा  सो  विस्थापितों  के  लिए  जितनी  भी
 मदद  भ्रमरी का  देने  के  लिए  तैयार  हैं  हम  उसको

 नही  लेंगे,  हम  उनको  वापिस  कर  देंगे  ?  घुटनों
 के  बल  रेगने  से  अच्छा  है  कि  प्र पने  परों  पर  खड़ा

 हो  कर  हम  लड़ते-  लड़ते  मर  जायें।

 SHRI  SWARAN  SINGH:  The  reply
 to  the  first  question  is  “yes”.  To  the
 second  question  also  the  answer  is  “yes”.
 Dr,  Kissinger  said  that  he  was  too  busy  ang
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 that  he  canhot  go  to  see  the  refugee  camps.
 Regarding  his  third  question,  rather  sugges-
 tion  that  in  view  of  the  continued  policy  of
 the  United  States  Government  regarding
 supply  of  arms  to  Pakistan  whether  I  can
 now  declare  that  I  will  not  accept  any  aid
 for  refugees,  I  am  sorry,  I  cannot  make  such
 a  declaration  at  the  present  moment.

 ft  weer  बिहारी  वाजपेयी  :  विरोध  पत्र
 लिखित  भेजा  गया  है  अमरीका  फो  भ्र ौर  यदि
 हा,  तो  उसका  स्वरूप  क्या  है  कौर  वह  कब  भेजा
 गया  है  ?

 SHRI  SWARAN  SINGH  :  Yes,  this  was
 given  on  the  27th  June  1971,

 श्री  फूल  चन्द  वर्मा  :  यह  बहुत  महत्वपूर्ण
 प्रश्न  है।  इसके  ऊपर  कम  से  कम  दो  घंटे  की
 चर्चा  होती  चाहिये  ।  यह  हमारे  देश  के  लिए
 जीवन  मारा  का  प्रश्न  है।  पूरे  सदन  की  इच्छा
 है  कि  इस  पर  दो  घन्टे  की  चर्चा  हो  1

 MR.  SPEAKER  :  If  the  rules  permit  it, I  have  no  objection  to  allowing  it.

 2.37  hrs.

 PAPERS  LAID  ON  THE  TABLE

 REview  AND  Report  07  HINDUSTAN  LATEX
 LTD.  AND  PREVENTION  OF  Foop

 ADULTERATION  (AMD.)  RULES

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  D.  P.  CHATTOPA-
 DHYAYA)  :  I  beg  to  lay  on  the  Table

 @  @  Review  by  the  Government  on
 the  working  of  the  Hindustan
 Latex  Limited,  New  Delhi,  for  the
 year  196970.
 (४)  Annual  Report  of  the  Hindus.
 Latex  Limited,  New  Delhi,  for  the
 year  1969-70  slong  with  the
 audited  Accounts  and  the  comments
 of  the  Comptroller  and  Auditor
 General  thereon.  [Placed  In  Library, See  Np.  LT~638/74,]
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 REPORTS  UNDER  BANKING

 Papers  Laid

 A  copy  of  the  Prevention  of  Food
 Adulteration  (Amendment)  Rules,
 497  (Hindi  and  English  versions)
 published  in  Notification  No.
 G.S.R.  938  in  Gazette  of  India
 dated  the  2th  June,  97i,  under
 sub-sectton  (2)  of  section  23  of  the
 Prevention  of  Food  Adulteration
 Act,  1954,  [Placed  in  Library,  See
 No.  LT—639/72].

 CoMPANIES
 (AcQUISITION  AND  TRANSFER  OF

 UNDERTAKINGS  ACT)

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K.  R.
 GANESH):  I  beg  to  lay  on  the  Table  a
 copy  of  the  following  documents  (Hindi  and
 English
 section

 versions)  under-subsection  (8)  of
 0  of  the  Banking  Companies

 (Acquisition  and  Transfer  of  Undertakings)
 Act,  970  :—~

 0)

 (ii)

 (iii)

 Report  on  the  working  and  activi-
 ties  of  the  Central  Bank  of  India
 for  the  period  9th  July  to  3st
 December,  4969  along  with  the
 Accounts  and  the  Auditor's  Report
 thereon,
 Report  on  the  working  and  activi-
 ties  of  the  Bank  of  India  for  the
 period  9th  July,  3969  to  3ist
 December,  969  along  with  the
 Accounts  and  the  Auditor's  Report
 thereon.
 Report  on  the  working  and  activi-
 ties  of  the  Punjab  National  Bank
 for  the  period  9th  July,  969  to
 3ist  December,  969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 (iv)  Report  on  the  working  and  activi-
 ties  of  the  Bank  of  Baroda  for  the
 period  29th  July,  4969  to  3st
 December,  .  4969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 (२)  Report  on  the  working  and  activi-
 ties  of  the  United  Commercial
 Bank  fo,  the  period  I9th  July,  4969
 to  3lst  December,  1969  along  with
 the  Accounts  and  the  Auditor's
 Report  thereon.

 (vi)  Report  on  the  working  and  activi-
 ties  of  the  Canara  Bank  for  the
 period  9th  July,  796  to  28
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 December,  969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 (vii)  Report  on  the  working  and  activi-

 (viii)

 (ix)

 (x)

 (xi)

 (xii)

 ties  of  the  United  Bank  of  India  for
 the  period  I9th  July,  969  to  3ist
 December,  4969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon,

 Report  on  the  working  and  activi-
 ties  of  the  Dena  Bank  for  the
 period  39th  July,  969  to  3ist
 December,  969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 Report  on  the  working  and  activi-
 ties  of  the  Syndicate  Bank  for  the
 period  i9th  July,  4969  to  3ist
 December,  969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 Report  on  the  working  and  activi-
 ties  of  the  Union  Bank  of  India
 for  the  period  I9th  July,  3969  to
 3ist  December,  969  along  with  the
 Accounts  and  the  Auditor's  Report
 thereon.

 Report  on  the  working  and  activi-
 tics  of  the  Allahabad  Bank  for  the
 period  i9th  July,  969  to  3ist
 December,  4969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon,

 Report  on  the  working  and  activi-
 ties  of  the  Indian  Bank  for  the
 period  I9th  July,  969  to  3ist
 December,  969  along  with  the
 Accounts  and  the  Auditor's  Report
 thereon.

 (xiii)  Report  on  the  working  and  activi-
 ties  of  the  Bank  of  Maharashtra
 for  the  period  9th  July,  969  to
 3st  December,  969  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 (xiv)  Report  on  the  working  and  setivi-
 ties  of  the  Indian  Owerseas  Bank
 for  the  period  {9th  July,  1949  to
 3st  December,  3969  along  with  the
 Accounjs  and  the  Auditor's  Report
 thereon  [Placed  in  Library.  Sea
 No.  LT—640/74,)


